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Labour Conference which met in New
Delhi on April 21 and 22, 1990 inter-
alig recommended that the Trade Un-
ions and the Industrial Disputes
(Amendment) Bill be withdrawn. It
further recommended the caonstitution
of a bipartite committee to formulate
specific proposals, as appropriate, for
a legislation in this regard. Neces-
sary action is being taken for for the
constitution of thig committee,

Increase in the prices of edible oils

270. SHRI MURLIDHAR CHAN-
DRAKANT BHANDARE:
SHR1 MAHENDRA PRASAD:
SHRI SURESH PACHOURI:
SHRI J. S. RAJU:
* SHRI V. GOPALSAMY:
SHRI S. S. AHLUWALIA:

Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state:

(a) whether Government's atten-
tion has been drawn to the ever rising
prices of edible oils since February,
1990,

(b) if so, the details thereof;

[RAJYA SABHA]
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(c) how the prices of groundnut
oil, Gingelly oi]l and other oils and
Vanaspati as in April 1980 compare
with those in April 1989 alongwith
the percentage of increases registered;

(d) the steps ]oeing taken to curb
the rise in prices; and

' (e) what are the extent of short-
falls in production of groundnut and
mustard oils in the current season?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (SHRI RAM PU-
JAN PATEL): (a) and (b) Yes, Sir.
There has been rising trend in prices
of edible oils. The increase in the
Yholesale Price Index (WP of
edible oils during February, 90 to
April 80 (7.4.90) has been to the
extent of 3.1%.

(¢) The wholesale prices of ground-
nut oil, gingelly oil (sesame o¢il) and
other oilg including vanaspati as in
April, 1990 compared to those in
April, 1989 for the same period have
been as under:—

GNO (raw), Bombay | .

CSO (washed) Bombay .
Sesame oil (raw) Bombay .
Soyabean oil (Ref.) Bombay
Coconut oil (clean) Cochin
Mustard oil (Delhi) (Pakhi ghani)

Vanaspati (Delhi) .

12490  12-4-89 % change over tha
year

26,200 19,900 31.7%

22,100 19,100 15.7%

30,000 19,561 53.4%

22,400 18,000 24.4%

23700 24,550 (- )03.5%

20,677 14,774.05 40.0%;

432- 462 355- 371  21.69 to'24.529;

(d) Steps taken by the! Government
to check the prices are as underi—

(1) Monitoring of prices in respect
of edible oils and vanaspati;

(ii) All State Govis./UT adminis~
tration have been advised to inten-

sify surveillance on the availability
and prices of edible oils and vanas-
pati; ‘ '

(iii) Government hag ordered
lowering of stock limits of oils:

(iv) Dehoarding operation have
been intensified: and
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(v) Supplies of imported oil
through PDS have been stepped up.

(e) The extent of shortfall in pro-
duction of groundnut and mustard
oils ip the current season is estimpated
to be around 9 lakh MT.

Srammr—

12.00 Noon
PAPERS LAID ON THE TABLFE

I. Report and Accountg (1988-89) of
the National Seeds and Vegetable
QOils Development Beard and re-
lated papers,

M. Reports and Accounis (1981-82 to
1983-84) of the J&K Horticultural
Produce Markeling and Proces-
sing Ceorporation Limited, Srina-
gar and related papers.

1. Report and Aceounts (1980-81) of
the Bihar State Agro-Industries
Development Corporation Limit-
ed, Patna and related papers,

IV. Report ang Accounts (1988-89) of
the Punjab Agro Industries Cor-
poration, Chandigarh and related
papers.

V. Report and Accounts (1988-88) of
the Himachal Pradesh Agro-In-
dustries Corperation Limited,
Shimla and related papers,

SHRI SUBRAMANIAN SWAMY
(Uttar Pradesh): I gave notice of
breach of privilege against Doordar-
shan.

MR. CHAIRMAN: 1 will consider
it. Now Papers to be Laid on the
Table.

[The Deputy Chairman in the
Chair]

o datea & wfw i agwifeat
famiar T welt (+f tAT FHIT):
weRT, § 7 ¥ ot T oHR ¥
farrfafgs oa @ar veq 9T @At
g :

I wregis fragT siat Iqeafs
ya fasrg AT nwfgfeam, 1983 FI
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g 14(4) B 16(4) ¥ welw
faerfafeg wal & us-ta  afF
(sas 7ar fedy §) -

(1) 1988-—-89 ¥ ag & feu
sy faega iR awefy e
faera QI a1 Ffes 9fyFes T
A, AWET IT AT gOERT F
sfagea afgq 1

(if) Nt & sgsw AN @R
I AT (GEraag ¥ @i
(i) A= (i) & faq  2few
gt qwodlo— 756/90)

(i1) woft wfufraw, 1956 7
g 619% FT Sogra (1) &
e farefe gal &Y oE-uw
wig (wastr qar fgedt ) -

(1)(F) 1981-82 & ag &
fam So WEe Fo TiTaTaw
SIgEd wiwplen gz S@fanr e
lﬁ%’a‘ﬂ fafads, st 31 har
afes sfrdzT @ ag, ham
9T ¥gr TOEE & Afaaed MW
Iq 9T 9k 3 fAgua wgmar
@y Fr feoqfrat  wfgm

(F) 2TARYA 7 FTTHT T
ALHTT FTT adiar |

(i) (%) 1982-685 & adF
fac qo uwE Fe gifemcaa
My wikfer v MEFar -
qrerq fafade, s #1 qigar
gifys sfagas qar d€, agml
9T AF-TaEA F Sfygew #{iK
¥ 9T 9T F frags agaer
so@s &7 fecaforay wfge

(@) TG & Fria
T FIA FAET |

(iii) (%) 1983 84 a9 &
fu 9w IR FER giftas@
NEga qrafer ve SRfmr AT
e fafede, smT w1 @7
afws wfagas it [€, daml



